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39. Nagaland Paper & Pulp Mills 

40. National Aluminium Co Ltd, 
~ 

41. National Building Constn, Corporation 
Ltd, 

42, National Hydro-electric Power 
Corporation Ltd, 

4~. National fnsurance Corporation Ltd, 

44. National Jute Manufactures Corporation 
Ltd, 

45. National Re earch Development 
Corporation Ltd. 

46, N ational Textile Corpn, Ltd. 
(Corporate Office) 

47. National Textile Corporation (Madhya 
Pradesh) Ltd, 

48. New India Assurance Co, Ltd. 

49. 

50. 

51. 

.. 52. 

53 . 

54. 
55. 

56, 

57. 

58. 

59. 

60, 

61. 

62. 

63. 

North Eastern Electric Power Corpn. 
Ltd. 

North Ea tern Handicrafts and 
Handloom Dev. Corporation Ltd. 

Oriental Fire & General InsUl ance Co. 
Ltd. 

Rail Ind.ia Technical & 
Services Ltd. 

Economic 

Richardson & Cruddas (1972) Ltd. 

Rural Elect rification Corpn. Ltd. 
Semi Conductor Complex Ltd. 

Shipping Corporation of India 

Smith Stanistrcet & Pharmaceuticals 
Limitefj. 

Southern Pesticides Corporation 

Sponge hon India Ltd, 

Tea Trading Corporation of India Ltd. 

Telecommunications (consultants) 
Ind ia Ltd. 

Trade Fair Authority of India Ltd. 

United India Iosurance Co. Ltd. 

64. Water & Power Consultancy Services 
India Ltd. 

65. Western Coalfields Ltd. 

66. Salem Steel Projects 

67. Bengal Chemicals & Pharmaceuticals 
Co. Ltd. 

68. Computer Maintenance Corporation. 

Cases Filed by Mica Mine Labour Welfare 
OrgaoisatiolP. Bihar 

3437. SHRI R. L. P. VERMA: will 
the Minister of LABOUR AND 
REHABILITATION be pleased to state: 

(a) the number of writ cases filed by 
the employees of Mica Mines Labour 
Welfare Organisation, Bihar since its 
inception; 

(h) how many cases out of them have 
gone 1. , favour of Government and how 
much money is involved 00 account of loss 
of cases by the said Organisation; and 

(c) whether Government intend to 
award punishment to erring officers in the 
evt:nt of loss of cases by the department as a 
measure to minimise expenditure and court 
cases? 

TH E MINISTER OF STATE IN THE 
MINISTRY OF LABOUR AND 
REHABI ITATfON (SHRI DHARMAVIR) : 
(a, It is not possible to give the exact 
number of cases filed hy the employees 
of Mica Mines Labour Welfare organisation 
Bihar since its very inception. However. 
between 1977 to 1984, 13 court cases have 
been filed against the Mica mines Labour 
Welfare Organisation, Bihar. 

(b) Government has won one case. 
It is not possible to calculate the monetary 
loss to the Government on account of the 
cases which were lost. However; a sum of 
Rs. 5,OOOI- W3S spent on payment of lawyer • 
fee and court fee in all these cases, 

(c) The question of p,uni hing 
Government officials does not arise as the 
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petitione-rs filed cases against the orders 
which were as per rules and orders laid down 
by the Government and cases had to be 
pursued as per Jurisdiction of Law and 
under :tdvice of S", nior Sranding Counsel 
and Government Pleader. 
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Criteria Adopted for Setting up Dilfei'e It 
Petro-Chemical Pro) cts 

3439. SHRI R , L. p. VERMA : W II the 
Minister of ENERGY be pleased to state: 

(a) the criteria being a-dopted fo~ 
licensing/setting up of Polyester Staple Fibre/ 
Mono Ethylene Glycol lPclyester Film /BCPP 
FilmlCaprolacturn /NyJon Filament / Ferrites 
Projects by Government : aod 

(b) the minimum economic size 
capacity feasible and proper for each of the 
above projects? 

THE MlNISTER OF STATE IN THE 
DEPARTMENT OF PETROLEUM IN 




